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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI
Original Application No. 459/2018
Earlier 196/2014 (C2)

Rashmi Singh Vs NTPC Ltd. &Ors

Report of the Committee
in the matter of Rashmi Singh Vs NTPC Limited & Ors (OA No. 459/2018)
Date of Submission — 2" March 2021

M/s NTPC Limited is located at village Sipat, Tehsil Masturi, District Bilaspur
(Chhattisgarh) for generation of 2980 MW power in its Super Thermal Power Plant (STPP). The
EC for stage | and Stage Il was granted in year 1999 and 2004 respectively with subsequent
amendment thereon. The applicant has challenged the compliance of EC conditions in its OA No
459/2018.

Hon’ble NGT (Principal Bench) vide order dated 27.02.2020 has directed the committee
constituted in OA No 200/2018 Dukalu Ram & Ors Vs Union of India vide order dated
14.02.2019 to consider the aspects raised by the applicant. The members of the committee are as
under :-

1. Dr. R. P. Mishra, Scientist-D, Central Pollution Control Board, RD, Bhopal

2. Dr. P.R. Sakhare, Scientist D, Ministry of Environment Forests & CC, RO, Nagpur

3. Dr. Saransh Mitter, District Collector Bilaspur

The committee has collected and perused reports of NTPC Sipat, MOEF&CC Nagpur,
CSIDC Raipur and CECB Bilaspur. The committee has also consulted the following reports and
data to verify the issues raised by the applicant, which are on record of Hon’ble NGT along with
report submitted by this committee on 15™ July 2020.

1. EC compliance report of MoOEF&CC, Regional Office, Nagpur dated 20.06.2019

2. Report of Studies on terrestrial ecology and aquatic ecology by Guru Ghasidas

University, Bilaspur (2015)

3. Fly ash data in public domain on website of Central Electricity Authority (CEA)

4. Soil analysis report submitted by Soil Testing Officer, Tilak Nagar, Bilaspur

5. Raipur declaration (2" June 2017) on Fly ash by Hon’ble NGT
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10.
11.

Report of Study on Impact of Coal Dust on Soil, Crop and Tree Species due to Open
Wagon Coal Transportation conducted by Indira Gandhi Krishi Vishwavidyalaya
BTC College Of Agriculture And Research Station Sarkanda, Bilaspur, Chhattisgarh
Environment (Protection) Amendment rules, 2020 notified in The Gazette of India on
21% May 2020

Study of heavy metal in coal and fly ash has been completed and analysis submitted
by IICT Hyderabad has been submitted by NTPC Sipat.

Study conducted by Indira Gandhi KrishiVishwavidyalaya BTC College of
agriculture and research station Sarkanda, Bilaspur

Reports published by CEA ( Central Electricity Authority)

Soil analysis report in the villages in question

In compliance of Hon’ble NGT order dated 20.08.2020, committee has visited site of

M/s NTPC Limited, Sipat on 11.11.2020 and verified the status of EC compliance with

operational condition of pollution control devices provided by NTPC. The observation and

finding of the committee is summarised as under:-

Sl. - Present Status of Compliance verified during
No EC Condition visit to NTPC site

1 | Coal should be used @ 10 MT/ | EC granted for Stage-I with restricting Sulphur

year for Stage-l with Sulphur | content not exceeding 0.24% was amended vide

content not exceeding 0.24%. The | MoEF & CC letter no. J-13011/10/1996-1A-11

coal should be transported from | (T) dated 8" September 2014. In the above said

Korba Coalfields by Captive MGR | letter MOEF&CC has accorded amendment in

in closed wagons to avoid dust | the said EC for sourcing coal from operating

pollution. SECL mine with maximum Sulphur content of

0.4 percent. (Annexure-02). NTPC in its reply

submitted to the committee has informed about

conducting study of coal quality by Centre for

energy studies, IIT Delhi in which Sulphur

content was endorsed to be within 0.4%. The

report is in the records of Hon’ble NGT.
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(Annexure-03)
NTPC has started covering of coal wagons from
20.08.2020 with Hon’ble

Supreme Court upheld the order, in an appeal

tarpaulin  after
filed by NPTC, against the order passed by this
Hon’ble tribunal regarding covering of coal
wagons.

Hence Complied

As per the proposal submitted for
Ash Utilization, it should be
ensured that fly ash is used in
cement industry, brick making and

in raising the ash dyke etc.

Efforts should also be made in the

area of mine filling, land
development and agriculture etc.
For brick making, about 50 acres
of land with all infrastructure
facilities should be earmarked.
Full fly ash utilization should be
ensured at the end of 9th year from
the date of commissioning of the

project

Ash utilization data presented by NTPC Sipat
indicate very low percentage of fly ash
utilization during 2015 to 2020. However in FY
2020-21 rising trend is observed which may be
due to utilization of fly ash in raising of ash

dykes.

Dry fly ash was found being issued to fly ash

brick manufacturers and Cement industries.

Pond ash was supplied in Bilaspur — Pathrapali

and Raipur - Dhamtari NHAI project.

NTPC Sipat got allocation of Manikpur OCM
void for ash filling purpose. SECL has agreed
for filling of 2888529 CUM fly ash in
Manikpur OCM vide its letter number 241
dated 05.12.2020 (Annexure-04).

Possession of 70 acre land in Saler Village, near
NTPC Sipat, in district Bilaspur had been given
to CSIDC on 24-05-2016 for Micro Small

Enterprises Cluster Development. Further,

CSIDC has got approval for Land diversion

from Agricultural to Industrial use. Land

NGT OA No. 459/2018
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diversion from Agricultural to Industrial use has
been notified in Gazette on 08.05.2020. CSIDC
has moved for Lay out plan approval with

Town and country planning.

Presently, about 100 ash-based industries are
reported to be operational in the vicinity of
NTPC, Sipat.

Hence not complied.

Keeping in view the location of

Sonthi Pahar Reserved Forest,

additional  Monitoring  Station
should be installed at the site to
assess the ambient air quality.
initiated
the

Monitoring should be
immediately to ascertain
project status and the scenario
after commissioning of the project.
should be

undertaken to ascertain impact of

A special study
SO2 on the flora in the project
impact zone particularly the forest

patches.

Ambient Air Quality monitoring station was
found operational during visit by out sourced
agency. The photographs of monitoring station
are placed at Annexure -01. Monitoring
records were also presented before committee
for verification and found satisfactory. Copy of

few reports is placed at Annexure- 05.

Study on Terrestrial ecology was conducted in
2002 & in 2015 which concludes negligible
effect on Eco system. Copy of the report is in
records of Hon’ble NGT.

Hence Complied.

Regular monitoring for SPM, SO2,
NOx around the power plant may
be carried out and records
maintained. A Monitoring Station
should be established near Sonthi
Pahar forest in NE direction of the

power plant

Three CAAQMS are found installed at plant
boundary including one at adjoining NTPC
township boundary and real time monitoring is
connected with CPCB and CECB Server.
Screen shot of its connectivity is placed at
Annexure-06.

Hence complied.

Since maximum concentration for
SO2 near Sonthi Pahar is likely to

be close to permissible levels for

It was informed to the committee that AAQ
monitoring is also being done in nearby villages

namely Janji, Kaudia and Karra manually at
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sensitive area, continuous

monitoring and  analysis  of
ambient air quality in the region
should be

planning,

undertaken  during

construction and

operational phase of the project.

regular interval. Records were found
maintained by NTPC, copy of few monitoring
reports are placed at Annexure-07.Photographs
of monitoring station are placed at Annexure-
01.

Hence Complied.

Utilization of land for Stages | &
Il of the project shall be restricted
to 4382.44 acres, which is already
in possession of the project
authorities.

70 acres of additional land will be
acquired by M/s. NTPC for ash

based units.

As per records produced by NTPC, Sipat before
committee it seems that only 4360 acres of land
had been acquired for project including MGR,
switch yard and township.

Hence Complied.

The documents placed by NTPC Sipat, before
the committee reveals that NTPC Sipat had
approached District Collector, Bilaspur in 2005
for acquisition of 70 acre land as stipulated in
EC.

Copy of document is placed at Annexure- 08.

Hence not complied.

Ash generated to the tune of 2.15
million tones per year shall be

used in a phased manner as per the

provisions of the Fly Ash
Utilisation Notification of
September, 1999 and its

subsequent amendments. By the
end of ninth year, full fly ash
utilisation should be ensured. The
cost of ash utilisation measures
proposed in the total project cost
should be intimated.

It was reported that NTPC has started its
operation on full power generation capacity in
year 2011 and simultaneously implemented use
of fly ash in various defined sectors as per fly
ash utilization notification 1999. At the time of
inspection ash dyke raising was in progress in
lagoon #02 and further ash dyke raising is to be
taken in Lagoon # 01 and 03.NTPC Sipat has
got weighting of its design for ash dyke raising
by HT/NIT.
NTPC Sipat
Manikpur OCM void for ash filling purpose.
SECL has agreed for filling of 2888529 CUM
flyash in manikpur OCM.

has obtained allocation of

NGT OA No. 459/2018
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CPCB has also imposed EC on thermal power
plants of NTPC in its Sipat Unit. NTPC has
made appeal in Hon’ble Supreme Court and
obtained stay on payment of EC.

Hence not complied.

Details of the plan to develop ash
utilizing industrial units in the 70
acre plot proposed by the project
proponent should be worked out in
consultation  with  the  State
Government and the draft plan in
this regard should be submitted to
MOEF within

environmental clearance. 70 acres

6 months of

of land will only be utilized for

setting up ash based industries.

Detailed action taken in this context has been
described at point 2.
Not complied.

Regular monitoring of the air
quality should be carried out in
and around the power plant and
records be maintained. Periodic six
should  be
submitted to this Ministry.

monthly  reports

M/s NTPC Sipat has produced monitoring
records before the committee for verification
and informed about regular submission of data
to MoEF&CC.
Copy of the monitoring reports is placed at
Annexure-09.

Hence Complied

10

A long-term study on radioactivity
and heavy metals contents on coal
to be used shall be carried out
through a reputed institute.

Thereafter mechanism for an in-
built continuous monitoring of
radioactivity and heavy metals in
coal and fly ash (including bottom

ash) shall be put in place.

Study of radioactivity has been done by BARC
Mumbai, and it is concluded in the report that
the radiation levels in and around the Sipat
Super Thermal Power Station of NTPC Ltd., is
comparable with the National average values.
The naturally occurring radionuclide levels in
groundwater / surface water / drinking water
samples is observed well below the Atomic
Energy Regulatory Board (AERB) and World
Health Organization (WHQO) prescribed limit /
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guideline values. The activity concentration of
naturally occurring radio nuclides in soil, food
matrices, flora and fauna is comparable to the
national background levels. Copy of the report
is placed at Annexure-10.

Study on heavy metals in coal and fly ash was
completed through 1ICT Hyderabad. Copy of
the report is placed at Annexure-11.

NTPC has informed the committee that there
are no technology/instruments available for in
built continuous monitoring of radioactivity &
heavy metals in coal & fly ash (including
ash). As

instruments is available then NTPC shall install

bottom & when technology/
the same.

Hence Complied

11

Monitoring of surface water
quantity and quality shall also be
regularly conducted and records
maintained. The monitored data
shall be submitted to the ministry
regularly.  Further, monitoring
point shall be located between the
plant and drainage in the direction
of flow of ground water and
records maintained. Monitoring of
heavy metals in ground water shall

be undertaken.

Ground water and surface water quality was
found being monitored monthly in surrounding
11 villages namely Hardadih, Sukhripali, Ralia,
Rank, Janji, Kaudia, Bhilai, Gatora, Darrabhata,
Nawadih and Deori. Lilagarh river and kharang
river water quality is also monitored monthly.
Heavy metals are also monitored monthly in
ground water in the plant peripheral six villages
namely Hardadih, Sukhripali, Raliya, Bhilai,
Gatura and Raank.

Six monthly monitoring reports are submitted to
the Regional office and head office of ministry
and records were found maintained by NTPC.
Copies of few reports are placed at Annexure-
12.

Hence Complied.

12

Minimum required environmental

Water is sourced from Hasdeo RBC. In order to
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flow suggested by the competent
authority of the state Govt. shall be
maintained in the channel/Rivers
lean

(as applicable) even in

season.

ensure minimum required flow NTPC has
surrendered 27 MCM water out of earlier
allocation of 120 MCM,
allocation 93 MCM.

Copy of surrender letter is placed at Annexure-
13.

Hence Complied.

leaving present

13

Fly ash shall not be used for
agriculture purpose.

No mine void filling will be
undertaken as an option for ash
utilization without adequate lining
of mine with suitable media such
that no leachate shall takes place at
any point of time. In case, the
option of mine void filling is to be
adopted, prior detail study of soil
characteristics of the mine area
shall

institute of repute and adequate

be undertaken from an

clay lining shall be ascertained by
the state pollution control board
and implementation done in close
with  the

co-ordination state

pollution control board.

Fly ash was not found being used for
agriculture purpose.

Vide OM Ref: F.No0.22-13/2019-1A.111 dated
28.08.2019, MoEF & CC,

notification for

has issued
utilization of fly ash in
reclamation of low lying area and stowing in
abandoned SOP
developed by CPCB.

NTPC Sipat got allocation of Manikpur OCM
void for ash filling purpose. SECL has agreed
for filling of 2888529 CUM fly ash in
Manikpur OCM vide its letter number 241
dated 05.12.2020 but filling of mine void has

still not started.

mines/quarries as  per

Hence Complied

14

CSR
Public hearing issues and shall be

schemes should address
undertaken based on need base
assessment in and around the
villages with in 5 Km of the site
and in constant consultation with
the village panchayat and the

district administration. As part of

CSR funds were found allocated as DPE

guidelines and expenditures were found
incurred on community development. More
over CSR expenditures are decided as per
direction/instruction from district collector.

The annual budget allocated for CSR activity is
about Rs 900 lakh per year on an average. List

of CSR activity incorporating major activities

NGT OA No. 459/2018
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CSR prior identification of local
employable youth and eventual
employment in the project after
imparting relevant training shall be
also undertaken. Development of
fodder farm, fruit bearing orchard,
vocational training etc. can form a
part of such  programmes.
Company shall provide separate
budget for community
development activities and income
generating programmes.
Vocational training programmes
for possible self-employment and
jobs shall be important to identify
villagers free of cost

are place at Annexure- 14.

Hence Complied.

15

The environment statement for
each financial year ending 31st
march in form-V as is mandated to
be submitted by the project
proponent to the concern state
pollution  control board as
prescribed under the Environment
(protection)  rule, 1986, as
amended subsequently, shall also
to be put on the website of the
company along with the status of
compliance of  Environmental
clearance conditions and shall also
be sent to the respective regional

offices of the ministry by e mail.

Environment statement submission was found

regular.

Hence Complied.

16

Top surface of the coal wagons

shall be completely covered with

NTPC Sipat has started covering of coal
wagons with tarpaulin from 20.08.2020 after

NGT OA No. 459/2018
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tarpaulin sheet/Cloth so that coal
will not get exposed to atmosphere
and becomes secondary emissions.
This  will

emissions during the transport.

avoid fugitive dust

Water sprinkling shall be done on
the top surface of coal at loading
point  before  covering with
Due

procedures shall be followed so

tarpaulin  sheet. safety
that the covered sheet doesn’t open
up and fly away during transport
which will endanger safety of
nearby people, agricultural fields,
etc. Water sprinkling measures as
proposed at loading and unloading
point shall be continued. Progress
report of implementation shall be
submitted to this ministry and
concerned Regional office as part

of Compliance report.

Hon’ble Supreme Court upheld the order, in an
appeal filed by NPTC, against the order passed
by this Hon’ble tribunal regarding covering of
coal wagons. Photographs are presented at
Annexure-01.

NTPC has appraised that company is pursuing
with RDSO Lucknow for mechanical covering
of coal wagons. Token fee has already been
paid to RDSO. Consultancy Project proposal is
awaited.

Hence Complied.

17

Dense avenue plantation shall be
developed on either side of the
track wherever
habitations/agricultural lands
exists in consultation with local
forest department to minimize the

dust and noise pollution.

In order to ensure green belt along railway track
of MGR, a large-scale tree plantation scheme
was adopted by NTPC. As
committee plantation of 48919 plants along the
MGR track has been completed on 30.04.2020
through CGRVVN Ltd. Bilaspur. Copy of
report obtained from CGRVVN is placed at

informed to

Annexure-15.

Hence Complied.
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18

AAQ monitoring within 1 km on

either side of track, close
proximity to nearby habitation,
shall
quarter and the progress report

shall be submitted.

be continued once in a

AAQ monitoring is being conducted in six
villages namely Lutra, Bitkula, Nirtu, Jhanj,
Utarda and nevsa, along MGR track and report
of the same are being submitted to ministry on
quarterly basis. Monitoring report of the same is

enclosed at Annexure-16.

Hence complied.

19

Health survey study of the local
people shall be carried out.

The report should clearly bring out
the impact on surrounding forests,
agriculture/crop patterns,
percentage of yield, public health
due to coal

open  wagon

transportation, etc.

This condition was imposed in the EC
amendment issued on 17.05.2018.

NTPC had conducted this study through CIMS
Bilaspur wherein it has been mentioned that
“the prevalence of Chronic Obstructive
Pulmonary Disease (COPD) found in our study
is similar with the prevalence of COPD among
non-coal dust exposure area in the country”.
Copy of the report is placed at Annexure-17.

It is submitted that Study for impact on forest,
crop etc carried out by TCB College of
agriculture, Bilaspur. Study is completed and
there is no adverse finding in report.

Copy of the report is placed atAnnexure-18.

Hence Complied.

20

As stipulated by the earlier EAC
on 31.03.2016, PP should study
alternative methodologies

ltechnologies  being  utilized
including abroad, to prevent coal
dust blow from moving open
wagons carrying coal, if any. The
results of this study should be

submitted within one year.

NTPC, Sipat has already taken up with RDSO
Lucknow, the designer of BOBR wagons for
mechanical covering of coal wagons.
NTPC has started covered coal transport,

Hence Complied.
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In compliance of Hon’ble NGT order dated 27.02.2020 about issues of non-compliances

raised by the applicant, the committee has also visited the specific sites and called the records to

verify the facts. The issues to be looked into by this committee include :-

© o N o g bk~ w D PE

Coal handling and its quality
Land area and its use

Fly ash utilization

Green belt development and its compliance

Ambient air quality monitoring
Compliance of zero liquid discharge
Court cases

Soil testing in villages around NTPC

Compliance of EC conditions

10. Installation of Flue Gas Desulphurisation (FGD)

complied despite more than 10 years of
plant operation It is mentioned therein
that 70 acres of revenue land has been
identified at saler Village which has got
transferred to Dept. of industries, Govt.
of Chhattisgarh and then to CSIDC. It is
mentioned therein that CSIDC has

sought approval from concerned

Sl Non compliances according to Observation of the committee

No. applicant

01 EC condition No. (viii)for coal | NTPC has started covering of coal wagons
transport to be done through closed | from 20.08.2020 after Hon’ble Supreme Court
wagon transport has not being complied | upheld the order, in an appeal filed by NPTC,
with and no exemption should be | against the order passed by this Hon’ble
granted in this context. tribunal regarding covering of coal wagons.

02 EC condition No. (ix)is not being | The issue has been described at point 06 of EC

compliance status.

NGT OA No. 459/2018
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authorities and the same is awaited. It
is also mentioned in the Report that
NTPC is pursuing the matter with
CSIDC for early implementation. All in
all it is clear from a mere reading that
the above mentioned EC condition No.
(ix)is not being complied with.

EC condition has not been complied
with. It is stated that the maximum land
for stage | and Il of Sipat is 4382.44
acres. According to the Applicants this
condition is being violated in a big way
because of leakage from Ash Dykes, as
more than 200 Acres of land has got

marshy.

The committee has visited the site and
observed marshy condition in agriculture fields
but it was difficult to decide its reason as no
leakage from ash dykes was observed. At site
it was found that irrigation canal passing
adjacent to agriculture field was also damaged
at many places. Photographs taken during visit
are placed at Annexure-01.

Reasons are what so ever but interest of
farmers shall be on priority. Hence its needs an
in-depth study to find out the cause and
formulate an action plan for its remediation.
The cost of study should be paid by NTPC.

EC condition pertaining to Fly Ash
utilization condition is being violated
and even 49.54% figure of use is not
correct as maximum portion of the ash
is being used for raising height of ash

dam.

Central Electricity Authority (CEA) is the
agency for compilation of National data of fly
ash generation and utilization under various
heads. CEA publishes its annual report on fly
ash generation and utilization and made
available in public domain as
linkcea.nic.in/reports/others/thermal/tcd/flyash.
As per the CEA reports Chhattisgarh is having
maximum number of thermal power plants in
India with annual utilization 77.12% of fly ash.
As per Environment (Protection) Amendment

rules, 2020 notified in The Gazette of India

NGT OA No. 459/2018 Report of Oversight Committee January 2021
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on 21% May 2020, amendment made in
Environmental (Protection) Rules, 1986 in
rule 3, for sub rule (8) point 2(iv), Thermal
Power Plants are permitted to dispose flyash
in abandoned or working mines (to be
mine with

facilitated by owner)

environmental safeguards.

In this context NTPC Sipat has obtaind
permission for filling of fly ash in Manikpur

coal mine.

Study on heavy metals in coal and fly
ash said to have been done by the IICT
Hyderabad but the same has not been
brought on the record and NTPC is not

complying the condition in this regard.

In compliance of applicant’s observation about
para 3 vi regarding study on heavy metals in
coal and fly ash , NTPC Sipat has submitted
copy of analysis report dated 29.05.2017 done
by Indian Institute of Chemical Technology,
Hyderabad. Copy of the report is placed at

Annexure-11.

Study for impact on forest, crop etc. by
TCB College of agriculture, Bilaspur,
Chhattisgarh is under process i.e. still

not done hence the non-compliance.

The said study has been completed and copy of

the report is placed at Annexure-18.

There are ongoing court cases thereby
proving that NTPC is in breach of
mandatory requirements of environment

regulations.

NTPC has briefed about three cases i.e. 7893
of 2014 CJM, Bilaspur, OA No. 195/2014
Hon’ble NGT (CZ) and present OA No.
459/2018.

Copy of the decisions provided in favour of
NTPC Sipat in case number 7893 of 2014 is
placed at Annexure-19 and OA No. 195/2014

is at Annexure-20.

The capital cost on EMPIS has only

been mentioned whereas no

breakup/item wise details have been

As desired NTPC Sipat, has provided copy of
breakup details for capital cost of EMPIS.
Copy attached at Annexure-21.

NGT OA No. 459/2018
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provided to ascertain the actual use.

9 It is falsely stated that all conditions of | The basic nature of the TPP is air polluting
MPSPCB's NOC dated 5th March, 1997 | however waste water generated from various
has been complied with. Condition No. | section of the plant may be treated in ETP. The
7 at page 23 of the MPSPCB’s NOC | major sources of wastewater generation are
annexed with Original Application | cooling tower blow down, boiler blow down,
states that Zero Liquid Discharge had | ash pond overflow and condenser water.
to be achieved but a perusal of | NTPC has installed two ETP of total 15000
Annexure 6 at page 53 with the Original | KLD capacity for waste water treatment.
Application, Additional Affidavit of | NTPC has also provided Ash water recycling
Applicant dated 21.01"2016 and para 7 | system (AWRS) to reuse it in slurry formation
of Reply to CECB's Affidavit of | to transport ash from plant to ash dyke. As per
October, 2019 at pages 1082 to 1087 | water balance chart maximum part of treated
shows that there has been a discharge | water is used as make up water in slurry
of polluted water from Ash dams and | formation. NTPC has installed continuous
how such pollution is causing the land | water quality monitoring system at the outlet
to become marshy and causing damage | of every ETP which is connected with server
to the crops. of CPCB and CECB. At the inspection AWRS

and ETP were found operational. Photographs
of AWRS are also presented at Annexure-01.
The review of water pollution control system
indicates that NTPC has sufficient capability to
treat waste water generated in the plant.

10 EC condition No. 2 (viii) of using coal of | After perusal of documents placed by NTPC
only 0.24% sulphur. The NTPC violated | committee is in view that EC for stage | was
this condition till 2014 and got the | issued in 1999 with sulphur content 0.24 % but
condition amended during the pendency | coal to be used from Dipika Mine. The sulphur
of this application. Even the new norm | content condition was modified upto 0.36% in
0.40% sulphur content is being violated | 2002 and upto 0.4 % in 2014. The units of
as the sulphur content is much higher as | Stage | was made operational in year 2011.
evident from the chemical property chart
filed by the applicant earlier. More over EC of Stage Il was granted on
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08.06.2004  without

condition but coal to be used from same

any sulphur content
Dipika Coal Mine. The operation of Stage Il
was started in 2008 i.e. before operation of
Stage-I.

Testing of sulphur content in coal of Dipika
mine was done by IIT and regularly by CIMFR
(for process use only) and report of T is

placed at Annexure-03.

11

False information has been submitted by
NTPC to MOEF&CC which has not
BEEN The
Google image produced by the applicant

verified independently.
has a calculation that instead of 259 acre
of green belt area as claimed by the
NTPC, hardly120 acre can be considered

as green belt.

NTPC claims for plantation of 3,72,421 trees
in residential area, plant premises, MGR Track
and ash dyke though Chhattisgarh Rajya Van
Vikas Nigam Limited and produced copies of
work orders. Norms of plantation is 2000 trees
per hectare i.e. 1000 trees per acre. As per
norms of 80 percent survival total number of
survived trees came to around 297936. As per
plantation norms of 1000 trees per acre
(297936/1000) it come to around 297 acres.

OBSERVATION :-

1) As per EC condition mechanism for an in-built continuous monitoring of

2)

radioactivity and heavy metals in coal and fly ash (including bottom ash) shall be put

in place. In this context NTPC has informed that there are no technology/instruments

available for in built continuous monitoring of radioactivity & heavy metals in coal &

fly ash (including bottom ash). As & when technology/ instruments is available then

NTPC shall install the same. Hence status of compliance could not be judged.

In compliance of Hon’ble NGT observation in its order 27.02.2020, the committee

has visited the area in close proximity with the ash dyke and observed waterlogging

in agriculture fields but it was difficult to decide its reason as no leakage from ash

dykes was observed. At site it was also found that irrigation canal passing adjacent to

NGT OA No. 459/2018
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agriculture field was also damaged at many places. Photographs taken during visit are
placed at Annexure-01. In compliance to Hon’ble NGT Direction soil testing reports
of land in villages Raliya, Hardadih, Raank, Bhilai, Kaudiya, Gatora and Sakhripali
was called from collector Bilaspur. The said report is on the record of Hon’ble NGT.
Copy of the report is placed on Annexure-22 indicates about no adverse effect on
soil. In this context committee is in the view that reasons are what so ever but interest
of farmers shall be on priority. Hence its needs that an in-depth study to find out the
cause and formulate an action plan for its remediation shall be conducted. The cost of
the project should be paid by NTPC.

3) In compliance of Ministry of Environment Forest & CC letter dated 7.12.2017,
Central Pollution Control Board has issued direction to M/s Sipat Super Thermal
Power Station, Bilaspur on 11.12.2017, under section 5 of the Environment
(Protection) Act 1986, regarding compliance of emission limit notified vide
notification No, S.0.3305 (E) dated 07.12.2015. M/s Sipat Super Thermal Power
Station was directed to install FGD in unit #01and 02 by 31.12.2022 and Unit #
03,04& 05 by 31.12.2021 so as to comply SO, emission limit.

In the above context M/s Sipat Super Thermal Power Station, NTPC Ltd has
informed in its reply submitted to Oversight committee that work order for FGD
installation has been awarded for Stage-1 unit (3x660MW). Completion schedule
submitted by NTPC for unit #01 & 03 is November 2021 and for Unit # 02 is
February 2022. Stage Il (2x500 MW) units proposal for installation of FGD is under
tendering stage. Copy of work order and pert chart plan is attached at Annexure-23.
In compliance of Hon’ble Supreme court order dated 21.07.2020 NTPC Sipat is
submitting quarterly progress report in Hon’ble NGT. At the time of visit civil work
for construction of FGD stack was found in progress and in consonance with PERT

chart submitted by NTPC. Photographs of the same are placed at Annexure- 01.

RECOMMENDATIONS :-

1. Ministry of Environment, Forests and Climate Change vide its office memorandum
dated 28" August 2019 has changed in conditions stipulated in the Environmental

Clearances of Thermal power Plants and Coal Mines in line with the fly ash

NGT OA No. 459/2018 Report of Oversight Committee January 2021 Page 17
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notification and subsequent amendment. As per chyanges made vide this office
memorandum, the guidelines prepared by CPCB for disposal of flyash for
;eclamation of low lying areas and in stowing/backfilling of abandoned
mines/quarries shall be followed during disposal of ash in abandoned or working
mines. In this context a committee may be appointed to ensure proper management of

flyash in the state and implementation of SOP developed by CPCB.

2. NTPC, Sipat shall conduct an in-depth study though any reputed institute to find out
the reasons for water logging in the fields near ash dyke. The scope of the work shall

also include providing various options for remediation of agricultural field.

3. NTPC, Sipat to obtain further directions from MOEF&CC regarding those EC
conditions which are declared as impossible (Continuous monitoring of radioactive
emission) and R&D activities in for modifications in coal wagons in the same line of
EC amendment in case of NTPC, Ramagundam (AP) and NTPC Unchahar (UP).
Copy of EC is enclosed at Annexure-25.

Note: This report was shared with Collector Bilaspur. Collector has provided his report to
CPCB and MoEF&CC and has also directly submitted that report to NGT on 02.03.2021.

(Dr. P.R. Sakhare) (Dr. R.P. Mishra)
Scientist ‘D’ Scientist ‘D’
MoEF&CC, RO, Nagpur CPCB, RD, Bhopal
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ETP Stage-1 (3 x 250 m*/hr)

Pic-1.1

ANNEXURE-01

Pic-1.2
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Pic-1.3
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Pic-1.4
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Pic-1.6
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ETP Stage-11 (2 x 125 m®hr)

Pic-2.1
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Pic-2.3
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Pic-2.4
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PIC-1 AWRS Pump House Sump

PIC-2 AWRS Pump House Building
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Pic-3 AWRS Pumps
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AAQMS
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Instrumentation installed for CEMS
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COAL TRANSPORTATION THROUGH COVERED WAGONS
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Pic-2
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Unnamed Road, Sirki Khurd, Chhattisgarh 495446, India
Sirki Khurd
Chhattisgarh
India

2020-09-03(Thu) - 04:12(PM)

Pic-3
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Plantation along MGR track

Pic-1

¥ 1} _" / ) ) i 0 ~
] N\ A - X — AN
N4 \ 7 : =
A =t PR £ ]
DN * /* N\
SR Y %

Pic-2

39

40



Pic-4
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Pic-5

Pic-6

41

42



Pic-7
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Canal is broken &
water going outside
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Damaged Canal
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WORK PROGRESS IN FGD NSTALLATION
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J-13011/10/1996 -IA.II (T) ANNEXURE-02
Government of India
Ministry of Environment, Forests and Climate Change

3rd Floor, Vayu Block,
Indira Paryavaran Bhawan, Jor Bagh Road,
Aliganj, New Delhi-110003

Dated: 8t September, 2014.

M/s NTPC Ltd.

Engineering Office Complex,
Plot No. A-8A, Sector-24,
Post Box No. 13,

Noida (U.P.) - 201301

Ph: 0120-2410333; Fax: 0120-2410136/2410137

Sub: 3x660 MW (Stage-I) Sipat Super Thermal Power Project at District
Bilaspur in Chhattisgarh by M/s NTPC Ltd. - reg. amendment in EC for
change of source of coal.

Sir,

This has reference to your letters dated 22.05.2013 and 29.11.2013 on the
above subject. It is noted that EC was accorded by MoEF for 2000 MW (4x500) on
22.02.1999 and subsequent amendment dated 30.04.2002 for change of fuel
composition and unit size (3x660 MW). /

2 The matter was placed before the Expert Appraisal Committee (Thermal
Power) in its 8t Meeting held during January 9-10, 2014. In acceptance of the
recommendation of the Expert Appraisal Committee (Thermal Power) and in view of
the information/clarification furnished by you, with respect to the above mentioned
power project, the Ministry accords amendment in the said EC for sourcing coal
from operating mines of SECL with a maximum sulphur content of 0.4% instead of
sourcing from Dipika mines with sulphur content not exceeding 0.36% and
transportation of coal by open wagons with suitable measures instead of closed
wagons, degpnd'pg on the availability. However, permission for transportation of
coal by open ) wagons is accorded only for one year with the stipulation that within
one year, NTPC will come out with a plan of carrying coal in a cleaner way.

3 Further, the following conditions are stipulated in addition to the conditions
of the EC dated 22.02.1999 and its amendment dated 30.04.2002.

(i) The transportation of coal shall be by Rail only.

(i1) Harnessing solar power within the premises of the plant particularly at

available roof tops shall be undertaken and status of implementation shall
be submitted periodically to the Regional Office of the Ministry.

(iii) A long term study on radio activity and heavy metals contents on coal to be
used shall be carried out through a reputed institute. Thereafter mechanism
for an in-built continuous monitoring for radio activity and heavy metals in
coal and fly ash (including bottom ash) shall be put in place.

(iv) Mercury emissions from stack shall also be monitored on periodic basis.
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(vii)

(vii)

(ix)

(x)

(xi)

(xii)

(xiii)

Fugitive emissions shall be controlled to prevent impact on agricultural or
non-agricultural land.

No ground water shall be extracted for use in operation of the power plant
even in lean season. No water bodies including natural drainage system in
the area shall be disturbed due to activities associated with the setting up /
operation of the power plant.

Monitoring of surface water quantity and quality shall also be regularly
conducted and records maintained. The monitored data shall be submitted
to the Ministry regularly. Further, monitoring points shall be located
between the plant and drainage in the direction of flow of ground water and
records maintained. Monitoring for heavy metals in ground water shall be
undertaken. .

Minimum required environmental flow suggested by the Competent
Authority of the State Govt. shall be maintained in the Channel/ Rivers (as
applicable) even in lean season.

Fly ash shall not be used for agricultural purpose. No mine void filling will
be undertaken as an option for ash utilization without adequate lining of
mine with suitable media such that no leachate shall take place at any point
of time. In case, the option of mine void filling is to be adopted, prior detailed
study of soil characteristics of the mine area shall be undertaken from an
institute of repute and adequate clay lining shall be ascertained by the State
Pollution Control Board and implementation done in close co-ordinatién with
the State Pollution Control Board.

Green belt shall also be developed around the Ash Pond over and above the
Green Belt around the plant boundary.

CSR schemes should address Public Hearing issues and shall be undertaken
based on need based assessment in and around the villages within 5.0 km of
the site and in constant consultation with the village Panchayat and the
District Administration. As part of CSR prior identification of local
employable youth and eventual employment in the project after imparting
relevant training shall be also undertaken. Development of fodder farm, fruit
bearing orchards, vocational training etc. can form a part of such
programme. <{Company shall provide separate budget for community
development . activities and income generating programmes. Vocational
training programme for possible self employment and jobs shall be imparted
to identify villagers free of cost.

For proper and periodic monitoring of CSR activities, a CSR committee or a
Social Audit committee or a suitable credible external agency shall be
appointed. CSR activities shall also be evaluated by an independent external
agency. This evaluation shall be both concurrent and final.

An Environmental Cell comprising of at least one expert in environmental
science/ engineering, ecology, occupational health and social science, shall
be created preferably at the project site itself and shall be headed by an
officer of appropriate superiority and qualification. It shall be ensured that
the Head of the Cell shall directly report to the Head of the Plant who weu!ld
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be accountable for implementation of environmental regulations and social
impact improvement/mitigation measures.

The project proponent shall formulate a well laid Corporate Environment
Policy and identify and designate responsible officers at all levels of its
hierarchy for ensuring adherence to the policy and compliance with the
conditions stipulated in this clearance letter and other applicable
environmental laws and regulations.

The environment statement for each financial year ending 31st March in
Form-V as is mandated to be submitted by the project proponent to the
concerned State Pollution Control Board as prescribed under the
Environment (Protection) Rules, 1986, as amended subsequently, shall also
be put on the website of the company along with the status of compliance of
environmental clearance conditions and shall also be sent to the respective
Regional Offices of the Ministry by e-mail.

4. All other conditions mentioned in this Ministry’s letter of even no. dated
22.02.1999 and its amendment dated 30.04.2002 shall remain the same, as
applicable.

S

This issues with the approval of the Competent Authority.

Copy to:

L.

2.

3:

The Secretary, Ministry of Power, Shram Shakti Bhawan, Rafi Marg, New
Delhi 110001.

The Chairman, Central Electricity Authority, Sewa Bhawan, R.K. Puram,
New Delhi-110066.

The Chairman, Central Pollution Control Board, Parivesh = Bhawan, CBD-
cum-Office Complex, East Arjun Nagar, Delhi-110032.

The Secretary, Department of Environment, Government of Madhya Pradesh,
Bhopal.

The Chairman, Madhya Pradesh Pollution Control Board, E-5, Arera Colony,
Paryavaran Parisar, Bhopal-462016, Madhya Pradesh.

The Chief Conservator of Forests, Regional Office (WZ), E-5, Kendriya
Paryavaran Bhawan, Arera Colony, Ravishankar Nagar, Bhopal - 462016.
The Collector, District Bilaspur, M.P.

Guard file.

(Dr. Saroj)
Scientist ‘F’
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ANNEXURE- 3

Joumal of Scientific & Industrial Research
Vol. 63, February 2004, pp. 156-162

[mpact of Indian and imported coal on Indian thermal power plants

A Chandra” and H Chandra

Centre tor Energy Studies, Indian Institute ol Technology, Delhi, Hauz Khas, New Delhi 110016
Received: 23 May 2003; acceplted: 30 October 2003

Enerey efficiency and environment analysis have been performed lor coal based thermal power plants situated in Dethi 10
Indian and imported coal from Australiv and America. In our study, it has been found that it is better to use imported coal in Indian
thermal power plants, with advantages like, less amount of coal teed, low CO, emission, and less amount of particulute gencration.
The effect of per cent excess i on particulate generated and collection elficiency ol electrostatic precipitator (ESP) 1s also analyzed.,
anid it s found that as the particulate generated (belore discharge) is less lor imported coal. one may use less efficient ESP i thermal

power plants,

Keywords : Impact, Indian and ymported coal, Coal, Indian Thermal Power Plants, Thermal Power Plants

1 Introduction

The power generation in India has registered
remarkable growth since it gained independence in
1947 (ref. 1). Power generation increased from 1362 MW
i 1947 to about 104917 MW in 2002(ref. 2). Thermal
power plants and hydro-sectors are the major power
producer in India. The major portion of power demand in
India is met by thermal power plants due to availability of
fossil fuels (coal, oil, and gas). Around 72 per cent of
total installed capacity is met by thermal power plants
and 25-30 per cent is met by hydroelectric power
oeneration, while the rest accounts for other sources of
power generation. Among the conventional means of
power generation, fossil fuel fired thermal power plants
are very significant in the energy scenario of India*”.

Fossil fuels (coal, oil, and gas) is going to remain
the primary source of energy in India in spite of
attempts to harness hydel, nuclear, and renewable
sources of energy. In the sphere of fossil tuels, India
is not very well placed with reference to resources of
oil and import of oil is very expensive. However the
situation with respect to coal reserves is
comparatively better, as it contributes 84 per cent of
thermal power generation while, gas and oil contribute
to 13 and 3 per cent of thermal power generation,

respectively'™ ',

Author for correspondence
E-matlehandran@ cesintd.emetan

In India the demand of electricity 15 always more
than the supply and the coal reserves in India is in
better condition than other fossil fuels, thus the power
production is totally dependant on the coal, which is
responsible to a large extent, in polluting our
environment. Environmental problems ussociated
with thermal power plants start with transportation
of coal from mine, feeding it to boiler, and the
emission of flue gases''. Nowadays the environmental
problems of energy use are related with environmental
cost, which have been rising, reinforcing the effect
of increased monetary costs in creating incentives for
increasing the efficiency with which energy is used',

The energy efficiency and environmental
pollution of thermal power plant are dependent upon
the fuel used for combustion in furnace of boiler.
Since coal reserves in India is in better situation, thus
it is worthwhile studying the impact of coal quality
in thermal power plants. However the coal found in
India is characterized by low calorific value and high
ash content. As a result, for getting a unit amounts of
electricity, large amount of pollutants are generated,
Itis desirable to have a good quality of coal for power
generation, as it reduces the pollutants generated/unit
of electricity. The problem is analyzed in the present
study by considering good quality of coal obtained
from overseas. The work reported here examines the
impact of coal quality in thermal power plant situated
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CHANDRA & CHANDRA : IMPACT OF INDIAN & IMPORTED COAL ON INDIAN THERMAL POWER PLANTS
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Figure 5 — Variahon of eollection ethaency of ESP with respect to
per cent excess air used lor combustion in BTPS Plant

50, 75 and 100 per cent, respectively. From Figure 4, it is
evident that Indian coals are more polluting with respect
to the dust emission to environment. It is due to the fact
that the ash fraction of Indian coal (varying between 21 to
40 per cent) is more than the imported coal (varying
between 7.5 to 15 per cent). In imported coal American
coal is better than Australian coal. As the particulate
generated is high for Indian coal therefore it is must to
control it before discharging into atmosphere with the help
of pollution control devices, e.g., electrostatic precipitators
(ESPs). Large ESPs are required in order to meet the
stipulated emissions standards, which will increase the
capital cost and maintenance cost of power plant and hence
higher value of obtaining power. Form Figure 4, it is also
evident that the inlet dust concentration decreases as the
per cent excess air increases. It is due to the fact that after
combustion the mass of the particulate i1s same but due to
excess air used for combustion its density decreases.
From Figure 4, 1t 1s evident that the nlet dust
concentration is high for BTPS (Jharia coal field) while
low for Pennsylvania coal. In order to meet CPCB
emission standard of 0.150 g/Nm'; the variation of
collection efficiency of ESP with respect to per cent excess
ar, Figure 5 is drawn. Form Figure 5, it 1s evident that
when the per cent excess air is more then the collection
elficiency decreases, and as the inlet dust concentration
for Pennsylvania coal is low compared with Jharia coal,
therefore the collection efficiency for Pennsylvania coal
18 low. From Eq. (15). it may be observed that the collection
efficiency depends upon inlet dust concentration only,
hecause the outlet dust concentration is fixed by CPCB.
Now when mlet dust concentration decreases then the
collection elficiency of ESP also decreases. The inlet dust
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cxeess air (n)

concentration of the Pennsylvania coal is lower than JTharia
coal, because the ash fraction of Pennsylvania coal (7.5
per cent) is lower than Jharia coal (46.56 per cent). The
vinlet dust concentration also depends up on the flue pas
flow rate, which depends upon the per cent excess air,
and as the per cent excess air increases, flue gas flow rate
increases, and the inlet dust concentration decreases.
Figure 6 shows the collection efficiency of ESP for
BTPS and various coul fields used in BTPS with variation
of per cent excess air. From Figure 6, it is evident that the
required collection efficiency of ESP is low for imported
coal than Indiin coal, as imported coal has low inlet dust
concentration. And as the inlet dust concentration
decreases then the collection efficiency also decreases.
because the outlet dust concentration remain constiant by
the standards fixed by CPCB. The inlet dust concentration
also depends upon the flue gas flow rate. which depends
upon the per cent excess air used for combustion.

4 Conclusions

In this study the suitability of Indian coal and imported
coal from Australia and America for Indian thermal power
plant 1s assessed with respect to energy efficiency and
environment analysis. [Lis estimated that less amount of
coul feed is required 1 the case of imported coal (1o get
the same energy etficiency) to generate the same amount
of electricity, as it has high calonfic value. Also the CO
emission and particulate generated (before discharge) is
lower for imported coal than Indian coal. As the particulate
generated are less for imported coal thus we can use less
efficient ESPs to control particulate. The SO, ermission is
high in the case of imported coal, which might require
flue gas desulphurisation treatment in some cases. One
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Environmental Monitoring for National Thermal Power Corporation, Sipat at Sonathi Pahar UNETEL

ENVIRONMENTAL MONITORING AT SONTH! PAHAR, SIPAT

NAME OF
CLIENT

NAME OF
CONTRACTOR

NATURE OF
JOB

WORK ORDER

DURATION OF
PROJECT

1

M/s NATIONAL THERMAL POWER CORPORATION LIMITED
DIST-SIPAT, DIST: BILASPUR
CHHATISGARH

NETEL (INDIA) LIMITED
ENVIRONMENT MANAGEMENT SERVICES
SV ROAD, MANPADA, THANE - 400 610

AMBIENT AIR QUALITY MONITORING AT SONTHI PAHAR RESERVE FOREST
AREA, SIPAT DIST: BILASPUR, CHHATTISGARH

4000086178-037-1019 dated 06/04/2012

1YEAR (12 MONTHS)

For NETEL (INDIA) LIMITED

]
h/

A S.SHELKE =~
GENERAL MANAGER - EMS

T 91F]
PAN KAJ SHL “MA
TETOT g N

L
g & ;
NTPC Ltd. SIPAT, BIl -
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Environmental Monitoring for National Thermal Power Corporation, Sipat at Sonathi Pahar

SR. | DESCRIPTION PAGE NO
1 | AIR QUALITY MONITORING
(1.1) AMBIENT AIR QUALITY MONITORING at KAIMADIH 3
(1.2) AMBIENT AIR QUALITY MONITORING at BHARUADIH 4
| | (13)RESULTS & DISCUSSION ON OBSERVATIONS 5
LIST ON GRAPHS & DIAGRAM
ER. DESCRIPTION PAGE NO
1 | EVALUATION GRAPH
(a) PMio, PM25 7
(b) SOz, NOx 8
() HC, O 9
LIST OF TABLES
SR. | DESCRIPTION PAGE NO
1 AMBIENT AIR QUALITY MONITORING DATA: BHARUADIH 3
2 | AMBIENT AIR QUALITY MONITORING DATA: KAIMADIH 4
@™
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Environmental Monitoring for National Thermal Power Corporation, Sipat at Sonathi Pahar LNETEL!

RESULTS & DISCUSSION ON OBSERVATIONS

Respirable Particulate Matter (PMyo)

PM1o concentrations at the BHARUADIH were observed
> Range 39.70 to 55.0 pg/m3, with the

> Mean value as 46.24 ug/m3 and the

> 98t percentile value as 54.71 ug/m3.

> Limit: 100.0 pg/m3

PMjo concentrations at KAIMADIH were observed
> Range 34.7 t0 56.7 jug/m3, with the

» Mean value as 44.9 ug/m? and the

» 98t percentile value as 56.1 jg/m?,

> Limit: 100.0 pg/m3

Respirable Particulate Matter (PM..s)

PM:.s concentrations at the BHARUADIH were observed
> Range 21.05 to 34.0 ug/m3,

> mean value as 27.28 ug/m?3

> 98t percentile value as 33.9 pg/ms3.

> Limit; 60.0 pg/m3

PMz s concentrations at KAIMADIH were observed
> Range 12.50 to 33.0 pug/m3,

> mean value as 24.1 ug/m?3 and the

» 98t percentile value as 32.6 ug/m3.

> Limit; 60.0 pg/m3

Sulphur Dioxide (SO2)

SO2 concentrations at the BHARUADIH were observed
> Range 9.02 to 14.0 ug/m3,

> Mean value as 10.99 pg/m3

> 98t percentile value as 13.81 pg/m3.

> Limit: 80.0 pg/m3

SOz concentrations at KAIMADIH were observed
> Range 9.20 to 13.10 pg/m3,
> The mean value as 11.12 ug/m3

> 98t percentile values as 13.0 ug/m3.
> Limit: 80.0 pg/m3 . L ™
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Environmental Monitoring for National Thermal Power Corporation, Sipat at Sonathi Pahar

Oxides of Nitrogen (NOx)

NOx concentrations at the BHARUADIH were observed
> The range 19.25 to 24.0 pg/m3,

» Mean value as 21.13 pug/m3

> 98t percentile value as 23.82 ug/m3,

> Limit: 80.0 pg/m?3

NOx concentrations at KAIMADIH were observed
> Range 19.3 to 23.5 jug/m3,

> Mean value as 21.2 ug/m3

> 98t percentile value as 23.3 pg/m3.

> Limit: 80.0 ug/m?

Carbon Monoxide (CO)

CO concentrations at the BHARUADIH were observed
> The range 630 to 668 pg/m3,

» Mean value as 650 pg/m?3

> 98t percentile value as 667.6 jig/m3,

> Limit; 2000 pg/m3

CO concentrations at KAIMADIH were observed
> Range 628 to 672 pg/m3,

> Mean value as 653.6 ug/m?3

> 98t percentile value as 671.8 jug/m3.

> Limit: 2000 ug/m?3

Hydrocarbon as Methane (HC)

HC concentrations at the BHARUADIH were observed
> The range 0.516 to 0.555 ppm,

> Mean value as 0.537 ppm

> 98t percentile value as 0.555 ppm,

> Limit: No Limit Specified

HC concentrations at KAIMADIH were observed
> Range 0.513 to 0.565 ppm, ,
» Mean valueas 0.546 ppm

> 98% percentile value as 0.564 ppm. Mh =
> Limit: No Limit Specified D SH M

Conclusion: P iRt
The observed concentration of PMyo, PM25, SOz, NOx, CO,_I:KF: Were found to be
within prescribed standards of Central Pollution Control Board (CPCB) for Rural
& Residential area.
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Environmental Monitoring for National Thermal Power Corporation, Sipat at Sonathi Pahar

AMBIENT AIR QUALITY MONITORING (PM.;)
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Environmental Monitoring for National Thermal Power Corporation, Sipat at Sonathi Pahar

AMBIENT AIR QUALITY MONITORING (SO,)
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Environmental Monitoring for National Thermal Power Corporation, Sipat at Sonathi Pahar

AMBIENT AIR QUALITY MONITORING (CQ)
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Continuation Sheet

ENVIRONMENTAL MONITORING AT SONTHI PAHAR, SIPAT

SIPAT SUPER THERMAL POWER PROJECT
NTPC LIMITED
WAME OF CLIENT UJJWAL NAGAR
SIPAT, DIST: BILASPUR
CHHATISGARH ; 495555

. NETEL (INDIA) LIMITED
RAME OF ENVIRONMENT MANAGEMENT SERVICES
CONTRACTOR W-303 RABALE-MIDC’
TTC INDUSTRIAL AREA, NAVIMUMBAL!.

AMBIENT AIR QUALITY MONITORING AT SONTHI PAHAR RESERVE

WATURE OF JOB FOREST AREA, SIPAT DIST: BILASPUR, CHHATTISGARH
WORK ORDER . 4000169592-037-1019; Date:16-7-2016
DURATION OF © 1 YEAR (12 MONTHS)
PROJECT
For NETEL (INDIA) LIMITED
)
SRINIVAS

REGIONAL MANAGER - EMS

D. Srinivasa Rao T RIS

Regional Manager - EMS Sipat Super Thermal Power Project
Netel (India) Limited NTPC Ltd., Sipat-Bilaspur
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INDEX

= DESCRIPTION PAGE NO
| “WSENT AIR QUALITY MONITORING at BHARUADIH 3

2 SESULTS & DISCUSSION ON OBSERVATIONS 4-5
R DESCRIPTION PAGE NO

|
EVALUATION GRAPH
. PM1a, PMas, SOz, NOx O3, CO, HC 6

D. SMO

Regional Manager - EMS
Metel (India) Limited
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!
Sipat Super Thermal Power Project
NTPC Ltd., Sipat-Bilaspur

Report For The Month of Ju: 2017

64

70



Continuation Sheet

TABLE: 01 Ambient Air Quality Monitoring Data

Concentration of Pollutants

LOCATION : BHARUADH | ‘pmy, [ PMps | S0, | NOx 05 CO | He

Mg/m? | pg/md | pg/md | pg/md ug/m3 mg/m3 | ppm

PERMISSIBLE LIMITS 100 60 80 80 | 100 b 20 -

| 02-06-2017 50.69 | 29.13 16.2 17.8 9.0 0529 | 0.522

06-06-2017 4722 | 25.00 15.8 18.2 11.0 0514 | 0.546

2 £ 09-06-2017 36.11 16.66 16.3 17.5 10.0 0521 | 0.546
x O

§ E‘ 13-06-2017 4097 | 20.83 16.4 17.6 10.0 0518 | 0.538
= | x|

g 2 16-06-2017 52.08 37.5 17.3 17.5 1.0 0524 | 0532
w | 2

; - 20-06-2017 33.33 18.38 16.2 17.3 9.0 0.533 0.54
< ®»

el 23-06-2017 4583 | 3218 16.4 18.5 12.0 0518 | 0.551

27-06-2017 4166 | 23.15 16.1 174 11.0 0512 | 0.529

30-06-2017 4773 | 2410 15.8 17.5 12.0 0519 | 0.542

Minimum concentration 33.33 16.66 15.80 17.30 9.00 0512 | 0.522

Maximum concentration 52.08 | 37.50 17.30 18.50 12.00 0.533 | 0.551

Average 43.96 | 25.21 16.28 | 17.70 10.56 0.521 | 0.538

D. Srim

EIC

Regional Manager - EMS Sipat Super Thermal Power Project
Netel (India) Limited NTPC Ltd., Sipat-Bilaspur
Report For The Month of Ju: - 2017 3
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RESULTS & DISCUSSION ON OBSERVATIONS

Respirable Particulate Matter (PMo)

5140 concentrations at BHARUADIH were observed
» Range 33.33 to 52.08 pg/m?, with the

» Mean value as 43.96 ug/m3 and the

» Limit: 100.0 pg/m?

Respirable Particulate Matter (PM2s)

PM, 5 concentrations at BHARUADIH were observed
‘» Range 16.66 to 37.50 pg/m?,
“$ mean value as 25.21 pg/im? and the

» Limit: 60.0 pg/m?

Sulphur Dioxide (SO2)
/ SO, concentrations at BHARUADIH were observed
» Range 15.80 to 17.30ug/m?,

» The mean value as 16.28pg/m?
> Limit: 80.0 pg/md

Oxides of Nitrogen (NOx)

NOy concentrations at BHARUADIH were observed
> Range 17.30 to 18.50 pg/m?,

» Mean value as 17.70 pyg/m®

> Limit: 80.0 pg/m3

OZone (03)

03 concentrations at BHARUADIH were observed
» Range 9.00 to 12.00 pg/m?,

» Mean value as 10.56 pg/im®

> Limit: 100.0 pg/m?

D. Sri@@’o
Regional Manager - EMS

Netel (India) Limited

AY

ETE
Continuation Sheet
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Sipat Super Thermal Power Project
NTPC Ltd., Sipat-Bilaspur
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Continuation Sheet

Carbon Monoxide (CO)

CO concentrations at BHARUADIH were observed
> Range 0.512 t0 0.533 ug/m?,

» Mean value as 0.521 ug/m3

> Limit: 2.0 mg/m3

Hydrocarbon as Methane (HC)

HC concentrations at BHARUADIH were observed
> Range 0.522 to 0.551 ppm,

» Mean value as 0.538 ppm

» Limit: No Limit Specified

Conclusion:

The observed concentration of PM1g, PM25, SOz, NOx, 03,CO and HC were found to be
within prescribed standards of Central Pollution Control Board (CPCB) for Rural &
Residential area.

D. Srinilshs EIC
Regional Manager - EMS Sipat Super Thermal Power Project
Netel (India) Limited NTPC Ltd., Sipat-Bilaspur
Report For The Month of Ju' 2017 5
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Regional Manager - EMS
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